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“The Scheme should be decentralised
at the institutional level for early dis-
tribution of scholarships, and an advance
amount may be placed at the disposal
-of heads of educational institutiong dur-
_ing July-Augusy based on the expendi-

‘_""ture ‘incurred during the previous years.
“The balance amount should be relcased
to the institutions after the details  of
scholarships disbursed are received from
the colleges.  The institution should

" call foy the applications immediately
after the admissions are over and it
should ensure that scholarships  are
awarded within the 30 dayg on receipt
of the applications.”
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CALLING ATTENTION TO A MATTEF
OF URGENT PUBLIC IMPORTANCE~
contd. e
Devastating floods in Different parts of th
country angd the steps taken by Governmen
in this regards,

THE VICE-CHAIRMAN (SHRI B
SATYANARAYAN REDDY): Now, W
shall resume discussion op the Calling At
tention. Shri Narreddy Thulasi Reddy
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SHRI NARREDDY THULASI REDDY
(Andhra Pradesh): Mr.  Vice-Chairman,
Sir, it is very unfortunate, mnjustifiable;
unreasonmable, unhappy and pathetic to
read aund to hear gabout the devastaling

- floods in different parts of the country
even after 40 years of Independence, a
period which is quite enough to prevent, to
control, to check and to make floods a
-story of the past for o competent, effici-

cient, effective; reasonable  and respon-
sible Central Government,  Sir, every
year, we are  experiencing floods

of devastating nature somewhere or  the
other. Not only once a year, they may
occur twice, thrice or evep more in 3 yearl.

Sir, ours is g poor counmtry. These
floods g}e‘making our country poorer and
poorer. There are some proverbs in
Telugu which are like this: “Mulige Nakka
meeda Thatikaya; Gornchettupy — Rokate
Potee.” :

Sir, this is the present scemario of
our poor beloved country.  Recently,
floods and landslides claimed 50 lives in
Andhra Pradesh.  Kashmir valley  has
been cut off from the entite country. Life

_ was disrupted in Himachal Pradesh  for
days together. Many villages were mar-
ooned in Junagadh District of Gujarat.
Toll of life in floodg and landslides has
been more thap 80 in Uttar Pradesh. The
same situatipp is  prevailing ip  Bihar,
Assam and some other parts of the coun-
tiy. It jg a pitiable condition.

Sir, in Andhra Pradesh, in recent floods
and heavy rains, extensive damage has
been caused to Krishna District, West Go-
davari, East Godavari; Adilabad, Karim-
nagar, Warangal, Nalagonda; and Mahbu-
nager. Heavy damage has been caused
to the irrigation camals and the drainage
system, roads, buildings and bridges. Sir;
the following are the figures:

_ Total number of vi“;ges affected 1002

" Andhra Pradesh .
Tonl No., of familics affecred 24782
“Toret No, of deaths . ~=70* " )77 77 7 50'

i .No. of houws_totally_ destroyed . 862
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No. of houses partially destroyed 2913
Total crop destroyed 3,75,000
.acres

3ir, ip the year 1986, in the month of
August the State of Andhry Pradesh had
expelienced very severe floods which were
not seen ip a span of 100 years. The State
15 recovering slowly. Meanwhile {loods
came again. Sir, one should noi forget
that the Krishna and Godavari deltag are
the rice bowels of our beloved couniry.
The State Government of Andhra Pradesh
has announced varjous relief measures ‘n-
cluding fresh loans fop the farmers of tke
affected area.  Sir, the State  Govern-
ment has announced ope bag of fertilizers
per acrc at pre-cost in the affected area.
1{ announced to supply seeds op a DON-Pro-
fiL basis, The State Government has evo-
Ived a plap combining long-term standing
to improve the drainage system. 2.70 lakh
doses of cholera vaccine were rushed to
the affected area,  Foodgrains and essen-
tial commodities were supplied, medicines
were sent in bulk, The Districl ad-
ministration evacuated people from the
affectted areas by using launches. So,
the State Government of Andhrp Pradesh
has taken all relief measurcg which it
could, but, unfortunately, the Central Gov-
ernment has done practically nothing, Sir,
it is very unfortunate. Tt seems that the
Central Government is cor;sidering these
floods as one of the measures to control
population explosion. Sir, if it is the
case. God alone can save this country.

Sir, the State Government of Andhra
Pradesh has requested the - Central Gov-
ernment to release Rs, 50-crores grant im-
mediately as an immediate assistaoce to
the affected people in the flood-affected area
The Chief Minister of Andhra  Pradesh,
Shri N. T. Ramarao gary has personally
requested our hon. Prime Minister regard-
ing this gramt.  Sir, the State Govern-
ment also requested the Central Govern-
ment to send immediately a
Central team to Andhra Pradesh to
assess the damage causeq due to floods.
But so far mot cven a single paisa  has
been released, nor hag the Central team:
been semt to Andhra Pradesh.  Sir, this

“~
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is very unpardonable and unjustifiable on
the part of the Central Government. of
course, these are all temporary measures,
" We should seck for permaneng measures.

Sir, construction of barrages, construc-

tiop of projects across the River Godavari
is the only key to solve the flood problem
. of Andhra Pradesh’ Construction of
Polavaram barrage in West Godavari dis-
trict of Andhra Pradesh is the only key to
solve the flood problem of Godavari .in
Andhra Pradesh. Sir, it is a multi-purpcse
project. It will irrigate nearly 7 lakh
acres in Krishna, West Godavari, FEast
Godavari and Visakhapatnam  districts.
It generates 720 MW of hyde] power. It
will convey drinking water to the port city
of Visakhapatnam. Left Canal can Dbe
useg for extensive navigation facilities. It
also aims at transfering 80 TMC of Goda-
vari water to the Krishna basin, It also
reduces some pressure on the Godavari
barrage. But, unfortunately, Sir, this
project is pending at the Central Water
Department since 1978.  Sir, Capt. Dinshah
Dastoor has given a proposal of Garland
Canal which comprises the Himalayan
canal which links the River Ravi in the
west with the River Brahmaputra in the
casy and the central and south canal.
- These two canals, i.e. the Himalayan canal
and the central and south canal can be
linked with pipelines This project provides
irrigation to all parts of the country. It
prevents droughts and floods. It generates
ultimated hydel power. It provides a water
course for steamers. Sir, some inter.
national experts have described this Gar-
lang .Canal Project as a bold and historic
effort of our times. )
6.00 P.M,

Sir, the famous engineer, Dr. K. L, Rao,
the late Dr. K. L. Rao, gave a proposal
for interlinking Indian rivers, ie., the
Brahmaputra with the Ganga and the
Gang with the Kaveri. It will alsp pre-
vent floods. So, Sir, 1 earnestly, T whole-
heartedly, 1 sincerely request the Minister
to consider the following points, namely:
(1) to release immediately Rs. 50 crores
by way of grant to Andhra Pradesh as
immediate  assistance, (2) to send &
Central team of experts to Andhra Pradesh

tmmediately to assess the damage raunsed
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by the floods in Andhra Pradesh, (3) to -

give immediate clearance for Polavaram ° ‘

project to be constructed on river (oda-
vari, and (4) to consider either the
Garland Canal proposed by Mr, Dastur,
or the Brahmaputra, the Ganga and the
Kaverj inter-linking canal proposed by
Dr. K. L. Rao. )

Sir, let us all forget politics for some
time. While solving the national calamitieg
ang . while considering the national issues
let us all unitedly try to make our great
motherland a land of heaven. Thank vou.

'GHRT PAWAN KUMAR BANSAL
(Punjab): Mr. Vice-Chairman, Sir, so
strange are the ways of nature toat if it
is the scarcity of water which hits man
on, one occasion it is the fury of floods
which brings untold sorrow and misery to
him on the other. In a vast country as
ours, we often have to experience the
extremes of nature. For the last three
yelars it was a Severe drought which put
pressure on our economy and this time it
is the floods which have hit the various
parts of the country.

Sir, it was in order to formulate a long- -
term policy and prepare contingency plans
that Shri Rajiv Gandhi carved out a DEw
Ministry of Water Resources and it i8
heartening to realise that this nascent
Ministry has worked in that direction. I
was sorry to hear my hon. friend speak-
ing from the other side when the criticised
the Central Government for mot coming
up to his expectations.

1 do hope that he is appreciative of
the dimensions of the problem, of the
pressure that is often put on the Govern-
ment and regardless of what we otherwise
claim for different States when it comes
to seeking assistance from the Centre, the
Centre is always at the receiving nd ir-
respective of how the Centre mops 1p the

“resources to meet the emergent needs of

different States.

Sir, in the past a lot has been done in
the direction of flood control There was
a time when Delhi was often the victim
of floods. But the construction of the
embankment a few years back served the
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additional purpose of providing the owch-
needed outer ring road for Delhi.

Sir, because of the constraint of time I
would only refer to the recent agonising
experience which the people of Patiala in
Punjab had to go through because of the
floods. A major breach in the nadi there
inundated large parts of Patial; and a vast
number of residents of the town were
affected thereby. Thousands of people
had to be evacuaied from the low-lying
areas and property worth crores of rupees
was damaged. However, the relief pro-
vided was not commensurate with .the
damage. So I will seize this opportunity
to impress upon the Government to rake
a very balanced assessment of the damage
there and help the State to meet the loss
which has accured to the people. T make
this appeal here particularly because pre-
sently Punjab is under President’s rule
and genuinely we' can stand up to demand
from the Centre assistance and help where
it is required.

With lhesc words T thank you for pro-
viding me this opportunity but T do earnest.-
ly hope that the hon. Minister would
consider the case of Patiala for grant of
assistance  commensurate to  damage.
Thank you.

SHRIMATI BIJOYA CHAKRAVARTY
(Assam): T shall be brief, as brief as possi-
Tn recent times, in recent sessions. to
speak something about floods in the form
of a short-duraticn or calling attention dis-
cussion, is a ritual. Tt s because there s
no sincere effort on the part of the Central
Government to solve this great human pro-
hlem caused by the floods  During floods,
it is mostly the poor people. the marginal
farmers, who are aflected.  The rich or the
affluent ones have nothing to do with it, T
- feel probahly my State hag remained neg-
> leéteq so far, I come from that cursed
“land where we are to put up with the curse
of floods, But we hive not seen any
sincere effort or a pragmatic approach on
the part of the Central Government to curh
this evil, - <.
As we know, flood brings destruction® in
many wayS'; it cripples the cconomy com-
pletely. Though we see the

[ RAJYA SABHA ]

phenomenon |

a matter of Urgent 340
Public Importance
of floods right from Kashmir down to

Kanya Kuniari, but it is a constant feature
in case of Assam. From my childhood [
have seen ravages of floods in Assam and
till now L have been experiencing the prob-
lemg created by floods. Even today there
are floods in Assam. Vast areag of land
are covered by floods, Here I would not
like to give a list of areag damaged by
floods in my State; probably it is known to
the Government befter. But ip recent
times, Assam has been reeling under three
successive floods and till now it is there.
Most of the areas in eleven districts of
Assam have turned into ,, sort of lake. It
is really z very tragic scene. With great
anguish T speak here T myself had to re-
maip in a ferry for eleven days and I saw
how the people suffered there, Even till
today many ' people are staymg
there, making it their home

We can imagine the amount ‘of
loss and damage caused by these floods.
loss of life. property and other institutions,
There is not a single highway left which is
not affected by these floods, Then comes
the problem of erosion. There is 5 heavy
erosion; it is there in Johat, in Dibrugarh,
ip Lakhimpur in  Sadiya, in Dhubri, in
Guwahati; everywhere, there is erosiomn.
There is eresion in Kuarimganj and Sik
char also. Tn the Silchar region, the Bark
river is eroding like anything. Tn  the
Brahmaputra valley, the river Brahmapu-
tra is eroding like anything. There is
very high siltation in the river.

Sir, sometime ago, the Brahmaputra
Board proposed & prOJect If this project
had materialised. not only floods would
have been controlled. but it would also have
helpeq in improving the power qllu.mon
Therp is tremendous hydel potential,  If
this project had materialised, it would have
supplied power not only to Assam but to
other parts of the country as well.
that there should be g praomatlc Jpp’roach
on the part of the Government in tackling
this problem. Whenever T raise this ques-
tion, the hon, Minister says that Goyern-
ment have no funds. How can I believe it
whep T find that Government is spem;h'ng
crores of rupees on festivals. games and
runs? Government is spending croreg of
1upees on the visits  of various VIPg
to different parts of the country.
When this is fthe .case, how can T _bélicvc

T want .

J..

s
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that Government has no money to control
floods, to banish this curse once and for all
from this country? The problem begs
solution even after forty years of Indejpen.
dence. The more pitiable condition is
that the most unfortunate part is that, the
high-ups in the Government have no time
to visit the floods-affected areas, They have
time for other things but they have no time
to visit the floods-affected people. Lakhs
and lakhs of people are still reeling under
A large number of people are
living in abject misery. A npumber of
people are still living on tree-tops. Water
is still there in many places.

I would request the hon, Minister to Jdo
something positively and urgently. More-
over, the project proposed by the Brahma-
putra Board should be implemented very
soon. They cap do this if they have the
political will and adopt a pragmatic ap-
proach. Sir, Assam gives oil, gas, tea,
timber ~and jute. But in return, we
get nothing. That is why, perhaps, the
per capita income of the Assamese peo-
ple very low compared with the resy of
the country. In spite. of the various re-

" sources they have the people of Assam

are suffering like anything, On the top
of it, the recurring floods have made
the people. more or less beggars.  Sir,

T shall not take much time. I only want
that the; Government should devote more
time and energy to this problem.  They
should also come forwarg with more}
funds. Governmeng should usgently al-
locate large funds to ease the difficulties

. of the flood-affccted people in thel State

of Assam. I woulg also once again
request the hon. Minister to give ad-
ministrative and financial sanction to the
project proposed by the  Brahmaputra
Board so that floods can be controlled in
Assam. Thank you.

St HaT A R (UTEAIT) ¢«
ITANIEAT  WErEd, _W W
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"SHRI B. SHANKARANAND: Mr.
Vice-Chairman, before I reply to the
various issues raised by the hon. Mem-
bers, I must express my sympathies to
those people who have suffered in  the
floods, who have lost  their properties,
whose property has been damaged and I
express my condolences to the next of
kith and kin of those people who have
lost their lives in floods, '

Many Members have spoken of course,
with regard to the problems of water re-
sources and their development in general,
Some of them have given really some re-
levan; suggestions for consideration of
the Government in order io control fioed
or moderate flood. A few of them ex-
pressed their unhappinesg over the PM’s
visit to the arcas where people are affec-
ted by flood. They also said why the
Minister should visit. But I want to
say that Government ig and has been all
these years always keen ang concerned for

-ameliorating the conditions of the people

who have suffered in flood areas. I have
stated, in my main reply in the beginning
to the Calling Attention Notice, the de-
tails of what action we have taken with
regard to tne floog affected areas. I
have given details about the areag affec-
ted by floods in various parts of the coun.
try, State-wise and district-wise. Again
I would like to inform the House that thig
year it has been reported that an area of
about 16 lakp hectares has beep affected
and 3 population of about 8.4 million
bas suffered. 1 have given details about
the loss of life and also the cattle | that
have perished. I have also saig how
these things are taken into consideration
and how we have taken precautionary
measures in writing to the various Chief
Ministers of the States concerned to
take contingency plans ang programmes in
order to control the fliods. I have also
referred to the visits of my predeces-
sor and the Secretary (Water Resources)
to Assam. They had held talks ang I
want to onhce again say that as far as
‘Assam is concerned. we have extended
central loan assistance to Assam towards
expenditure op works component of flood
protection and anti-erosion  schemes, [
repeat that during the period 1974-75 to
1987-88, a central loan assistance of Re.
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161.5 crores has been released to  the
Government of Assam. For the year
1988-89, an outlay of Rs. 21 crores has
been provided and already Rs. 6 crowes
have been releaseq very recently on 27th
July—i.e. last month.

* Sir, I do noy want to take;, up the time
of the House because hon. Members
have  saig many things, especially
on relief tnat we are giving on account
of floods and it is the complaints of the
hon, Members that more amount is gi-
ven ag relief rather than taking measure
for flcod protection works. It is true,
Sir and it has besn the practice. Invest-
meat in flood protection workg started
during the First Plan period and substan-
tial provisions were made thereafter in
the various State Plans.

In ths year 1976, Government of India
constituted a National Flooq Control
Board which was called Rashtriya Barh
Ayog 1nd they went into all aspects of
floods in the country. They produced
a very bulky report for implementation
by the State and Central Governments in
1980. Thely made as many as 207 re-
«rmmendationg largely covering th>  as-
pects of effect on development works on
encroachments, methodology of flood da-
mage assessment, land use ang regulation‘
costs and benefits, planning and imple-
mentation  financing, maintenance, legis-
lation on flood management and research,
education and training,  Sir, by the end
of the Sixth Plan period about Rs.
1763 crores had been spent on verious
flood managemerny works, primarily in the
statg sector. The approved outiay  for
the Seventh Plan was Rs. 947.39 crores.
About Rs. 550 crores have been spent
till the end of Maech, 1988. By the
end of 1986-87, embankments hag been
constructed over a length of 14,511 km.
with drainage channels running to 28,038
km,, affording reasonable protection to
459 towns. About 4,701 villages thave
also been raised. Some Member said that
action should be taken to raise the vil-
lages and the towns, I need not go into
the details of this, Sir. But, the Plann-
ing Commission, I should say, has ap-
proved in the Sixth Plan, an outlay of

;

Rs. 104910 crores for flood manage-
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ment, gf which the States ( apd the
Union Teriitories accounted [(for Rs.
870.10 crores, and Rs. 175 crores were
provided in the Central sector. Against
this outlay, I should say, the expenditure
during the Sixth Plap period was Rs,
787 crores—Rs, 619 crores by the States
and Union Territories and Rs. 168 crores
in the Central sector.

Sir, the Rashtriyy Barh Ayog which
went into the detailey aspects of all
floods problem assessed that about 32
million hectares out of the total flood-
prone arey of 40 million hectares, could
be piovided with reasonable protection.
By the end of tae Sixth-Plan period, I
have the figures to show that about 13
odd million hectares were reported by
the Stateq to have heen provideg reason-
able protection at different leveis of
flood intensity. The Seventh Plap target
is 1 million hectares, and the achieve-
ment till the end of March, 1987 was
reported to be 0,37 million hectares.

I want to inform the House that the
provision of embankments and drainage
channely are not capable by themselves
of offering absolute protection to any
area from flooding. On techno-economic
consideration, the approach is based on
a study of ‘floog levels achieved during
the last 25 years, Tt has been found that
the development works like roaq com-
munications, railway lines, housing de-
velopments and protection to agricultur-
al farms  often leads to aggravation of
flood problems,

- P I - e~ - PR

It can be seep today in Delhi, Sir. It
is common knowledge of all of ug that
there are human activities by way of con-
struction and other ecomomic activities in
the flood-prone areas of Dethi. Wity the
recent heavy rains in Delhi, it was a
heavy task for the Delhi Administration
to make hard efforts to get these people
evacuated, So, when human activities
expand and they start work, especially
in the low-lying area which is the flood-
prone area, naturally the damage i<
more. It is our duty to see how best we
cap reduce or cut dowp the damages.
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In toig connection, 1 should say, the
question of non-structural measures taken
by the Government arises. The #ood-
protection measures are classified in two
categories: One is the protective construc-
live measures, and the other i, the non-
constructive measures.  Non-construction
protective measures are flood forecasting
ung flood warning, 1 have given in my
main reply (ill now how many flood
warning stations we have established and
how best we have been able to help the
people by warning in time sp that the
damages with regarg to loss of life and
property are saved, Last time you are
aware, thc State from which you come,
the flood Iforecast wurnings wére given
and 1t saveq y lot of damage in Andhra
Pradesh. Andhr, Pradesh wag very ap-
preciative of the work done by the Cent-
Tal Water Commission ip thig regard.

Before | concl|ude, I should dnform the
Housz that in our country there are
many projects which have tlood modera-
tion componenis unde; operation. They
are D.V.C. Reservoirs. Maithon Panchet
Tilaiya and Konar; and Hirakud dam.
Projects having lvod moderation com-
pon:nts under const uction are Rengali
dam on Brahmani river gnd Chandil dam
on the Subernarekha. Projects having
flood moderation components which have
been proposed are Tipaimukh, Dechang,
Subansiri in  Branmaputr, and Barak
Valleys. I have forgotten to mention the
other one—Pagladiya,

I haye already givenp outlays, but I
can repeat. Qutlayg on flood control in
the Sixth Plan and the first 3 years of
Seventh Plan are: Rs. 786.84 crores and
Rs. 55294 croreg respectively, The relief
on floods that hag been givenm is much
more as cap be seen from the figures
that T am giving you now. During the
Sixth Plan floog relief given was to the
extent of Rs. 84390 crores and ip the
first 3 years of Seventh Plap it was Rs.
996 96 crores. As compared to this, you
will ‘be surprised to see that the drought
retief was much more. I do not want to
go into these aspects. but there is a point
whether we can utilise these relief funds
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for creating assets which will go a long
way 10 add to the assety of protective
measures with regard flood and utilising
the floog water to the drought prome
areas, )

Before, I conclude I want to say that
a lfew Members expiessed their concern
wifp regard to the Ganga-Cauvery link
as was enunciated by Di. K.L. Rag and
the Dastur’s Garland Canal scheme. On
the floor of this House ag well as out-
side I have expressed my views op more
than one occasion that these aspects
were gone into in detail by the experts
of the Central Water ‘Commission—their
engineers and otner engineer, in this
country, Ag per Dastur’s programme of
Garland Canal, I can say Mr. Dastur
himself was not an engineer, He was
never a water expert. He was just a
ptlot. Perhaps having fiown al] over the
country, he founq that he can suggest
something which had absoluctly no re-
levance to the technica] or economic
aspect of the project that he suggested.
But then during the Janata regime he
wa: encouraged to ~submit the  1eport.
Many hours of time wag sSpent by the
experts to go into his report, Ultimately
they found that it i not 5 report that
we can give serious thought to.

with regard to the  Ganga-Cauvery
Link Project, which was enunciated by
Dr, K. L. Rao, with all respect to him,
he was a very eminent engineer and e
did make Use of the Centra] Water Com-
mission’s engineers to prepare this pro-
ject in the Commission itself, Ultimately
it was found though it wyg technically
feasible, but economically it was nof at
all feasible, because the amount of
money that would be involved and the
power that it requires to lift the water
of the Gangn to bring down to Cauvery
was too mrich. So.it has been found not
at all economically [fensible With these
words, T once again thank the Members
who have taken part in the calling atten-
tion debate.

SHRI MOTURU  HANUMANTHA '
RAO: Regarding Polavaram....
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SHRI B. SHANKARANAND: | am
coming to that. Many Members have
suggested about the clearance of the

projects which according to they, may be
true and which have ;, flood component
in those projects, Regarding the clear-

“ance of the projecty if 3 separate question
is put, perhaps. 1 will be able to tell in
setzil and not in this debate. Thank you
ery much.

SHRI MOTURU HANUMANTHA
RAO: Sir, I dsked the hon. Minister to
give some facts about the Central aid
given to Andhra Pradesp in the last five
years and the amount asked by the State
Government,

Secondly. Sir. about Polavaram pro-
ject even' after sp many years...

THE VICE-CHAIRMAN
SATYANARAYAN REDDY):
you want about Polavaram?

(SHRI 8.
What do

SHRI MOTURU HANUMANTHA
RAO: Excuse me, Sir, the question of
preventing floods lies in constracting pro-
jects. Polavaram project would help a
lot in preventing floods in Andhra
Pradesh,

SHRI B.
not know,

THE VICE-CHAIRMAN (SHRI B.
SATYANARAYAN REDDY): Are you
making 5 speech?

SHANKARANAND: | do

SHRI MOTURU HANUMANTHA
RAO: 1 will be brief, I am not going to
make 5 speech. 1 am only asking a ques-
tion. Why the Central Water Commis-
sion did not sanction or approve of it?
In spite of tne fact that the State Gov-
erament was giving all mecessary facts
asked py the CWC, why it was not clear-
ed? T want clarification on this point.

SHRI B, SHANKARANAND: The
question has nothing to do with the
floods,

THE VICE-CHAIRMAN (SHRI B.
SATYANARAYAN REDDY): His point
of view was if projectg are constructed
it would help in preventing the floods.
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SHRI MOTURU HANUMANTHA
RAO: Otherwise floog havoc would not
have beep there,

SHRI B. SHANKARANAND: 1 need
a separate question ang debate op that,

THE VICE-CHAIRMAN (SHRI B.
SATYANARAYAN REDDY): You cany
give a separate question op this,

SHRI NARREDDY THULSI REDDY:
Sir, in the statement very little in men-
tioned about Andma  Pradesh, That is
the first point, This is pothing but partia-
lity towards Andhra  Pradesh. This is

nothing but step-motherly  attitude of
the Centra] Government towards non-
Congress (I) States,

THE VICE-CHAIRMAN (SHRI B.

SATYANARAYAN REDDY): What is
your question?

SHRI NARREDDY THULASI REDDY:
1 want an assurance from the hon.
Minister regarding immediate grant to
Andhra Pradesh and immediately send-
ing Central team to Andnrg Pradesh,

Finally, the hon. Minister hag said that
Mr, Dastuy is not an engineer, But the
world renowneg engineer and intellectual
Mr. Buckminister Fuller is reporteq to
have welcomed the proposal of Mr.
Dastur. Some mort¢ internationa| experts

have also welcomed this proposal. So,
once again ] request the hon. Minister
to go through this proposal, . -

SHRI B, 'SHANKARANAND: Sir, Y
need not iepeat what I have already
stated earlier. I do not depend on the
advice of tuc foreign engineers. My own
engineers in the Centraj] Water Commis-
sion are very competent to give an opin-
ion on that. I have given the opinion of
the Central Water Commission engineers
who are my advisers,

Regarding sending the team for relief
work, uunless the State  Government
writes 1o uy; about the jamage where is
the question of sending the team?
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SHR1 NARREDDY THULASI RED-
DY: Sir, the State Government has re-
quested and the Chief Minister of Andhra
Pradesh personally wrote a letter to the
Prime Minister.

SHRI B. SHANKARANAND: We have
not received.

THE VICE-CHAIRMAN (SHRI B.
SATYANARAYAN REDDY): He says
that the Central Government has not
received it,

SHRI MOTURU .HANUMANTHA
RAO: Sir, my question has not been
answercd. I wanted to know about the
details of aid given to the Government
of Andhra Pradesh in the last five years.
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THE VICE-CHAIRMAN (SHRI B.
SATYANARAYAN REDDY): He says
that he wants a separate notice for that.
Then, he is prepareq lfor 5 discussion.

THE VICE-CHAIRMAN (SHRI B.
SATYANARAYAN REDDY): Now, the
House stands adjourned and  will meef,
again on Monday, the 8th August 1988il
at 11.,a.m.

! The House then - adjourned
at forty-one -minutes past six
of the clock till eleven of the
clock on Monday, the 8th
August, 1988.



